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(b) There are a large llumJ>er of 
types of work and the Pa.>' varies ac-
cording to the nature of ,·ach type. 
The pay scales are based on the recom-
mendation of the Central Pety Cummis-
sion. 

(c) The EmPloyees' Provident Funds 
Ordinance does not apply to workers 
in the Cordite Factory. They are, how-
ever, eligible for joining the Indian 
O[dnance Factories Workme~l's Pro-
vident Fund. 
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The MiJUstet' of FlnlUlce (Shri C. D. 
DesIlmIlkh): The conditions on which 
Scheduled BanKS make advances 
against different types of .securities 
are varied in character and dIffer from 
bank to bank and from customer to 
customer. The rates of interest charg-
ed and the margin stipulated in regard 
to advances against the various ~YJ>E!S. 
of securities by, some of the bIgger 
Scheduled Bank. are as follows: 

(i) B'~i1i()ll 

(ii) Yam an..! teX· 
til .. ~oo,d~ 

(iii) Foocigrams 
(iv) Oil Seeds 
(v) ShareS in jOint 

stock compBIUe. 
(vi) GUf ""cl BUll .... 
(vii) Bill, of ladinjZ 

----
.\ia.r¢n Hate of interest 

10-30% 4-t*% 

10-30% 3,'7'0-1\!'7'0 
20--35% 4*%-61% 
25-46% 4t%-t% 

40-50~~ i -5% 
2;'\-35% -. 4 %_% 
Margins "" wflll "" the 
ratAB VIIJ'f. depending 
on the type of commo-
dity repreaented by the 
bIll of lading, the Btatus 
of the importer/exporter 
eta 

TI>CHNICAL TRAINING Of ::;DIAN 
STUDENTS ABROAD 

419. Shri VidyalaDkar: Will the 
Minister of Education be pleased 
to state: 

(a) the number of Iodlans receiving 
Technical Training in foreign countries 
(country-wi..e) ; 

(b) the amount of money spent by 
the Central Government on such 
Training in 1950-51, 1951-52. lU1d the 
amolJ!1t of money likely to be spent 
in 1952-fJ3: and 

(c) any amount spent o. to be 
spent by any of the foreigL coun-
tries towards this end. and the r.on-
ditions·atta~·~~:,(1 10 surh :-li(~? 

The Minister of Education and 
Natural Resources and Scientific Be-
search (Mauiana Azad): (a) to (c). A 
statement .'Zi\·in~ the information is 
laid on the Table of the House. [See 
Appendix VIII. ,,"l,pxure "<0. 38.1 

CANroNMEXT FORESTS IN RAr<IKH,ET 

420. Shri Bansal: Will the Minister 
of Dt:tence be pleased to state: 

(a) whether it is a fact that the 
Cantonment Forest in Ranikhet is a 
game sanctuary; 

(bl whether it is a fact that mUi-
t ary pE'l'sonnel have been ahootIDs 
game in the forest; and 

(c) if so. the steps taken or pro-
posed to be :3Mon· against those who 
indulge in game shooting? 

The Min;'!er of Defenc.. (Shri 
Gopalaswami): (a) Yes. 

(b) No case has been reported. 
(e) Does not. arise. 

RANIKHET CANTO: .. M£NT 

421. Shri Bansal: Will the Mini<-
ter of Defend be pleased to state: 

(a) whether it is a fact that " 
number of trees in the cantonment 
area 01 Ranikhet have been partly or 
completely chopped off against the 
Forest and Cantonment Byelaws; 

(b) whether it is a fact that this 
has been done mainly to the trees in' 
the compound of military personnel; 
and 

(C) if so, the steps -being taken or 
are proposed to be taken against 
those responsible for this destruction 
and spoliation of natural beauty of 
Ranikhet? 

The Minister of Defelice (Shri 
GopalaswanIi): (a) and (b). No. 

(c) Does not arise. 
FORl![QK lNSt1JIAKC& 00MP.um:s 

422. Shrl Monrka: Will the Minis-
ter 'of FiDanee be pleased to state the 
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total amount of insurance pre; ia 
paid by India to all the fore p 
Insurance companies during the L st 
year on account of 

(i) General Insurance; 
(ii) Marine Insurance; and 
(iii) Life Insurance? 

The Minister of Finance (Shrt C. D. 
Deshmukh): The figures of insura,lce 
premiums for the year 1951 are not 
available. The accountF returns with 
which this information is sent by 
foreign insurance companies will 'lot 
be received by the Controller of In3U-
rance before 30th September 1952. 

USE OF INDELIBLE INK DURING 
ELECTIONS 

423. Shri S. C. Samanta: Will the 
Minister of Law be pleased to state: 

(a) the quantity and value of in-
delible ink purchased for marking the 
left and fore-finger impression of 
electors in the last general elections· 

(b) the names of firms that SUIl-
,>lied the special kind of ink; and 

(c) whether any complaints were 
received as to the quality of the ink 
used? 

The Minister of Law and Minority 
AlTairs (Shri Blswas): (a) 3.16. 00 
phials of indelible ink each of 5 cc 
were purchased for the last Ge-neral 
Elections at an approximate cost of 
Rs. 1.84.400. 

Ib) The ink was manufactured at 
the Research Utilization Project of the 
Council of Scientific & Industrial Re-
search. 

(c) A few complaints were received 
by the Election Commission regarding 
the easy removal of the stain of the 
ink. but it was observed that except ing 
in a very few cases of persons " .. ith 
abnormall~' resistant skins. the indel'ble 
ink mark if properly applied. could clot 
be erased as alleged. A very rigorous 
rubbing with a rough substance results 
in the peeling off of all the outer lay-
erS of the skin and the stain would 
reappear after a short time. 

MONUMENTS IN MVSORa 

424. Shrl Madlah Gowda: Will 
the Minister of Education be pleased 
to state which monument. and sites in 
Mysorc are declared as 'National'? 

The Minister of Education a.nd. 
Natural Resources and Scientific Re-
search (Maulana Azad): The Member's 
attention is invited to the Schedule. 
Parts I and II. attached to the Ancient 
and Historical Monuments and 
Archleological Sites and Remains (De-
claration of National Importanc~) Act. 

156 P.S.D. 

1951 of which a copy is avail: 'Jle in thc 
Parliament Library. 

C:rvn.I.tN SCHOOL MASTl':RS 

425. Shri AJit SiD&'h: Will the Minis-
ter of Defence be pleased to state: 

(a) how many Civilian School 
Masters are serving under the Defence 
Department; 

(b) what is the method of recruit-
ment of the Civilian School Masters in 
the Defence Services; 

(c) what are the qualifications pre-
scribed for a Civilian School Master; 
and 

(d) whether they can be post"d 
outside India? 

The Millister of Deflence 
Gopalaswami): (a) 417. 

(Sbri 

(b) They are selected by the Selec-
tion Boards at Area Headquarters. 
The lists of se]pcted candidates are 
scrutinised at Command Headquarters 
and finally at Army Headqu:lrters. 

(c) The minimum educational quali-
fication required is the '\.l:atrkul3 t im 
rertiftcate or Its recognised ('quival' ,t 

(d) No. 
INDUSTRIAL FINANCE CORPORATION 

426. Shrl J[. C. Sodhla: Will the 
Minister of Finance be Dleased to 
state: 

(a) to what different Industrir; din 
the Industrial Finance Corpo""ti(ln 
sanction loans durinl1 1951-52; 

(b) what was the caDita1 lov,st-
ment and the amount of loan receh-ed 
by each Industry; 

(c) were the terms of loans differ-
ent in each case. and if so, due to 
what factors; and 

(d) what Is the extent of Govern-
ment control over this Corporation 
and the Industries which have Deen 
granted loans? 

The Minister of Finance (Shrl C. D. 
Desltmukh): (a) and (b). A state-
ment containing the required informa-
tion is laid on the Table of the Hou~e. 
r See Appendix Vnf. annexure No. 39.] 

(c) The terms ;md cond~.tio!1~ ;')re 
more or less the same in all cases wiLh 
slight modifications according to the· 
nature and value of the security offer-
ed. the experience and standing of the 
management and the type of industry 
concerned. 

(d) Government exercises control 
over the Corporation by (i) nomma-
tin/( three Directors on the Board of 




